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INTRODUCTION 
 

          
In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the 
following each entry the Date of Registration is shown. The Priority Number, Priority Date and 
Priority Country are also shown 
 

Design Number 213076  

Class 26-05 

   1)Led Lighting Fixtures, Inc., 
      617 Davis Drive, Suite 200, Keystone Technology, Park VI, 
Morrisville, Nc 27560, Usa.  

Date of 
Registration 26/10/2007 

Title Lighting Device 

Priority  
Priority Number Date Country 

29/279,586  03/05/2007 U.S.A.  

 

Design Number 220808  

Class 24-04 

   1)McNEIL PPC, INC., 
      199 Grandview Road, Skillman, Nj 08558, Usa.  

Date of Registration 16/01/2009 

Title Sanitary Napkin 

Priority  
Priority Number Date Country 

29/322180  30/07/2008 U.S.A.  

 
Design Number 220811  

Class 24-04 

   1)McNEIL PPC, INC., 
      199 GRANDVIEW ROAD, SKILLMAN, NJ 08558, USA.  

Date of Registration 16/01/2009 

Title SANITARY NAPKIN 

Priority  
Priority Number Date Country 

29/322178  30/07/2008 U.S.A.  
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Design Number 220865  

Class 13-02 

   1)Su-Kam Power Systems Ltd., 
      Plot No. Wz-1401/2, Nangal Raya, New Delhi-110 046, India.  

Date of Registration 20/01/2009 

Title Solar Charge Controller 

Priority NA 

 
Design Number 221026  

Class 23-02 

   1)Hindustan Sanitaryware & Industries Limited., 
      Bahadurgarh-124507, Dist. Jhajjar, Haryana, India.  

Date of Registration 02/02/2009 

Title Wash Basin 

Priority NA 
 

Design Number 221031  

Class 23-02 

   1)HSIL LIMITED., 
      BAHADURGARH-124507, DIST. JHAJJAR, HARYANA, INDIA.  

Date of Registration 02/02/2009 

Title Uirnal 

Priority NA 
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Design Number 221037  

Class 23-02 

   1)HINDUSTAN SANITARYWARE & INDUSTRIES LIMITED., 
      BAHADURGARH-124507, HARYANA, INDIA.  

Date of Registration 02/02/2009 

Title Urinal 

Priority NA 

 
Design Number 221065  

Class 08-08 

   1)Tata Motors Limited., 
      Bombay House, 24 Homi Mody Street, Hutatma Chowk, Mumbai-400 001, Maharashtra, 
India.  

Date of Registration 03/02/2009 

Title Flexible Bolt 

Priority NA 
 

Design Number 221124  

Class 23-04 

   1)BIONIC PRODUCTS PTY LTD., 
      P.O.BOX 555, ROBINA, 4226 QUEENSLAND, AUSTRALIA.  

Date of Registration 09/02/2009 

Title Pendant Ionizer 

Priority  
Priority Number Date Country 

29/323,097  18/08/2008 U.S.A.  
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Design Number 216756  

Class 01-01 

   1)MARS, INCORPORATED., 
      6885 ELM STREET, MCLEAN, VIRGINIA-22101-3883, USA.  

Date of Registration 19/06/2008 

Title Chocolate Bar 

Priority  
Priority Number Date Country 

29/299,205  20/12/2007 U.S.A.  

 

Design Number 219751  

Class 09-01 

   1)Victorinox Swis Army Fragrance AG 
      Schmiedgasse 57 CH-6438 Ibach  

Date of Registration 19/11/2008 

Title Perfume Bottle 

Priority NA 

 
Design Number 189390  

Class 03-99 

   1)Samsonite Corporation 
      11200 East 45th Avenue, Denver, Colorado 80239, USA  

Date of Registration 02/07/2002 

Title Bottom Assembly for Wheeled Luggage 

Priority  
Priority Number Date Country 

29/153,486  07/01/2002 U.S.A.  
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Design Number 189392  

Class 03-99 

   1)Samsonite Corporation 
      11200 East 45th Avenue, Denver, Colorado 80239, USA  

Date of Registration 02/07/2002 

Title Castor Wheel Assembly for a Luggage Case 

Priority  
Priority Number Date Country 

29/153,485  07/01/2002 U.S.A.  
 

Design Number 215083  

Class 07-01 

   1)EICHER GOODEARTH LIMITED., 
      EICHER HOUSE, 12 COMMERCIAL COMPLEX, GREATER KAILASH-PART II 
(MASJID MOTH), NEW DELHI-110 048, INDIA.  

Date of Registration 03/03/2008 

Title PLATE 

Priority NA 

  

Design Number 222193  

Class 13-99 

   1)CROMPTON GREAVES LIMITED., 
      6TH FLOOR, CG HOUSE, DR ANNIE BESANT ROAD, WORLI, MUMBAI-
400 030, MAHARASHTRA, INDIA.  

Date of Registration 31/03/2009 

Title Circuit Breaker 

Priority NA 
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Design Number 221231  

Class 05-05 

   1)Charming Apparels (P) Ltd., 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110 006, India.  

Date of Registration 16/02/2009 

Title Textile Fabric 

Priority NA 

 
Design Number 221321  

Class 13-02 

   1)Robert Bosch Gmbh., 
      Postfach 30 02 20, 70442 Stuttgart, Germany.  

Date of Registration 19/02/2009 

Title Battery Packs For Portable Powertools 

Priority  
Priority Number Date Country 

000989074  19/08/2008 OHIM  

 
Design Number 221386  

Class 01-01 

   1)Kraft Foods Global Brands LLC., 
      Three Lakes Drive, Northfield, Illinois 60093, Usa.  

Date of Registration 24/02/2009 

Title Animal-Shaped Food Product 

Priority  
Priority Number Date Country 

29/323,403  25/08/2008 U.S.A.   
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Design Number 221443  

Class 08-06 

   1)Pnl Metalware Pvt Ltd., 
      G-1843, Kishan Gate Road, G.I.D.C. Metoda (Lodhika), Taluka: Lodhika, Dist.: 
Rajkot-360021. Gujarat, India  

Date of Registration 27/02/2009 

Title Door Handle 

Priority NA 

 

Design Number 221452  

Class 07-02 

   1)Koninklijke Philips Electronics N.V., 
      Groenewoudseweg 1, 5621 Ba Eindhoven, The Netherlands.  

Date of Registration 27/02/2009 

Title Induction Cooker 

Priority  
Priority Number Date Country 

000995543  02/09/2008 OHIM  
 

Design Number 221861  

Class 23-04 

   1)Crompton Greaves Limited., 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  

Date of Registration 23/03/2009 

Title Ceiling Fan 

Priority NA  
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Design Number 221910  

Class 26-03 

   1)CROMPTON GREAVES LIMITED., 
      6TH FLOOR, CG HOUSE, DR ANNIE BESANT ROAD, WORLI, MUMBAI-400 030, 
MAHARASHTRA, INDIA.  

Date of Registration 24/03/2009 

Title Lighting Fixture 

Priority NA   

Design Number 221994  

Class 24-02 

   1)Koninklijke Philips Electronics N.V., 
      Groenewoudseweg 1, 5621 Ba Eindhoven, The Netherlands.  

Date of Registration 27/03/2009 

Title Drug Delivery Device 

Priority  
Priority Number Date Country 

001012959  01/10/2008 OHIM  
 

Design Number 222089  

Class 05-05 

   1)CHARMING APPARELS (P) LTD., 
      402-405, 1ST FLOOR, MAIN ROAD, CHANDNI CHOWK, DELHI-110 006, INDIA.  

Date of Registration 30/03/2009 

Title Textile Fabric 

Priority NA 
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Design Number 216169  

Class 15-01 

   1)STANDARD CORPORATION (INDIA) LIMITED., 
      STANDARD CHOWK, BARNALA-148 101, PUNJAB, INDIA.  

Date of Registration 02/05/2008 

Title Three Cylinder Engine 

Priority NA 

 
Design Number 216277  

Class 09-01 

   1)HINDUSTAN UNILEVER LIMITED., 
      HINDUSTAN LEVER HOUSE 165-166 BACKBAY RECLAMATION, MUMBAI-400 
020, MAHARASHTRA, INDIA.  

Date of Registration 12/05/2008 

Title Jar with Cap 

Priority NA  
Design Number 221573  

Class 24-04 

   1)Vygon India Pvt. Ltd., 
      B-17, Sector-34, Info-City, Gurgaon, Haryana, India.  

Date of Registration 09/03/2009 

Title Needle 

Priority NA 
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Design Number 221602  

Class 28-03 

   1)THE GILLETTE COMPANY., 
      PRUDENTIAL TOWER BUILDING, BOSTON STATE OF MASSACHUSETTS, USA. 

Date of Registration 09/03/2009 

Title Razor Handle 

Priority  
Priority Number Date Country 

29/325,201  26/09/2008 U.S.A.   

Design Number 221603  

Class 28-03 

   1)THE GILLETTE COMPANY., 
      PRUDENTIAL TOWER BUILDING, BOSTON STATE OF MASSACHUSETTS, USA. 

Date of Registration 09/03/2009 

Title Razor Handle 

Priority  
Priority Number Date Country 

29/325,205  26/09/2008 U.S.A.  
 

Design Number 221653  

Class 09-01 

   1)SAVERGLASS., 
      3, RUE DE LA GARE-60960, FEUQUIERES, FRANCE.  

Date of Registration 13/03/2009 

Title BOTTLE 

Priority  
Priority Number Date Country 

001011191-0001  15/09/2008 OHIM  
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Design Number 221655  

Class 09-01 

   1)Saverglass., 
      3, Rue De La Gare-60960, Feuquieres, France.  

Date of Registration 13/03/2009 

Title Bottle 

Priority  
Priority Number Date Country 

001028625-0002  27/10/2008 OHIM  

  
Design Number 221678  

Class 05-05 

   1)Charming Apparels (P) Ltd., 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110 006, India.  

Date of Registration 16/03/2009 

Title Textile Fabric 

Priority NA 

 
Design Number 221696  

Class 26-06 

   1)VALEO VISION S.A.S., 
      34 RUE SAINT-ANDRE, 93 012 BOBIGNY CEDEX, FRANCE.  

Date of Registration 16/03/2009 

Title Headlamp For Vehicle 

Priority  
Priority Number Date Country 

DM/071021  17/09/2008 WIPO  
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Design Number 221751  

Class 26-03 

   1)CROMPTON GREAVES LIMITED., 
      6TH FLOOR, CG HOUSE, DR ANNIE BESANT ROAD, WORLI, MUMBAI-
400 030, MAHARASHTRA, INDIA.  

Date of Registration 18/03/2009 

Title Flood Light 

Priority NA 

 
Design Number 221849  

Class 23-04 

   1)Crompton Greaves Limited., 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 030, Maharashtra, 
India.  

Date of Registration 23/03/2009 

Title Ceiling Fan 

Priority NA 
 

 
 
 
 


